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An order passed on 5.9.2000 in OA No. 1694/2000

is made the basis of the present contempt petition.

Respondents, in pursuance of the aforesaid order, have

passed an order on 6.8.2001. Since that order is adverse

lo the interests of the applicant, he has instituted a
separate OA seeking to impugn the same. Since the

aforesaid order has now been passed by the respondents, no

case is made out to take action for contempt. In the

circumstances, prayer made by Shri Gupta, learned counsel

appearing in support of the contempt petition, leave is

granted to withdraw the petition. Contempt petition is

accordingly dismissed as withdrawn. No order as to costs.
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